
The MfcliiUii of Food and Agrtafl- 
tare <Shri A. P. Jala): (a) and (b). 
The Government of India have agreed 
to render financial assistance to the 
Government of Punjab for develop­
ment of the existing Agriculture 
College at Ludhiana as a centre of 
post-graduate eduqation in Agricul­
tural Science. A statement indicating 
the terms and conditions for the 
grant of central assistance is laid on 
the Table of the House. [See Appen­
dix VI, annexure No. 54.] The de­
tailed scheme received from the State 
Government is under consideration.

Railway Workshop on N. Railway
2598. Shri Daljit Siarh: Will the 

Minister of Railways be pleased to 
state:

(a) whether there is a proposal to 
establish any Railway workshop on 
the Northern >  Railway during the 
Second Five Year Plan Period; and

(b) if so, the names of places where 
these workshops are proposed to be 
set up?

The Deputy Minister of Railways 
(Shri Shahnawaz Khan): (a) and (b). 
It is not proposed to set up any new 
workshop on the Northern Railway 
during the 2nd Five Year Plan Period. 
However, the Amritsar worshokp 
which belonged to the Punjab Gov­
ernment has been taken over by the 
Northern Railway from 1st June, 1956.

8©47 Wrifttn Amtoert

Adult Literacy Centres
«jum /  s*ri S* M- Banerjee:

\ Shri Taagamanl:
Will the Minister of Railways be 

pleased to state:
(a) whether Adult Literacy Centres 

are likely to be set up by Railway 
Board for Railway workers in the 
country;

(b) if so, the number of such cen­
tres; and

(c) the placet where these are H he 
established?

Papers Laid on the Saifli 
Table

T h e  Deputy Minister of Railway* 
(Shri Shahnawaz Khan): (a) to (c). 
As a result of a review recently made 
in regard to eradication of illiteracy 
among Railway workers the Railway 
Administrations have been advised 
that in addition to running of their 
own literacy classes, 5 literacy centre* 
should be set up on each Railway at 
points of concentration of staff and the 
State Governments concerned re­
quested to run these centres through, 
the medium of their Social Education 
Organisations. These instructions hav­
ing been issued only in August 1958, 
it will take some time for the Rail­
way Administrations to contact the 
State Governments concerned for the 
setting up of literacy centres.
12 h rs .

PAPERS LAID ON THE TABLE
A m e n d m e n t s  to  C  o tto  i f  T e x t il e

(C o n t r o l )  O rder

The Minister of Commerce and la- 
dnafery (Shri Lai Bahadur Shaatri): I
beg to la y  on the Table, under sub­
section (6) of Section 3 of the Essen­
tial Commodities Act, 1955, a copy 
of Notification No. G.S.R. 796 dated 
the 13th September, 1958, making cer­
tain further amendments to the 
Cotton Textile (Control) Order, 1948. 
[Placed in Library. .See No. LT-941A 
58].
N o t if ic a t io n s  is su e d  u n d er  th e  

E s s e n t ia l  C o m m o d it ie s  A ct

The Deputy Minister of Agricnltare 
(Shri M. V. Krishaappa): I beg to.
lay on the Table, under sub-section
(6) of Section 3 of the Essential Com­
modities Act, 1955, a copy of each of 
the following Notifications:—

(i) G.S.R. No. 804, dated the 18th 
September, 1958.

(ii) G.S.R. No. 805, dated the 13th 
September, 1658

(iii) G.S.R. No. 806, dated the 13th 
September, 1968.

[Placed i% Library, See No. LT-M2/
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